Honourable Shri Justice V. H. Bhairavia
M.A., LL.B.
1994 - 1998

Justice Vinubhai Hirabhai Bhairavia; M.A. L.L.B. : Born on 17-9-
1936. Enrolled as an Advocate ‘on- 18.7.1968. Practised in Civil
Constitutional and Criminal Matters in the High Court of Gujarat.

Worked as Assistant Government Pleader and Public Prosecutor in the

High Court for about 9 years. Appointed Judge in the Gujarat High Court

on 14-3-1989. Transferred-to Bombay High Court on 24-6-1994. Retired
on 17-9-1998.




